%

‘applicant, None for the respondents,

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ; HYDEéABAD BENCH

AT HYDERABAD

00A0N0.1374/96 Date
BETHEEN :

Smt,Hameeda Begum .o
AND

1., The Chief General Manager,
Telecommunications, A,P.Circle,
Dorrsanchar Bhavan, Nampally,
Station Road, Abids, Hyderabad,

2. The President, A.P.Telecom
Circle Vel fare Board,
Hyderabad.

3, The Secretary,

Telecom Womens Association,

Circle Office, Hyderabad. . .
Counsel for the Applicant .e
Counsel for the Respondents .o
CORAM :

HON'BLE SHRI B.RANGARAJAN : MEMBER (ADMN.)

HON'B8IE SHRI B.S, JAI PARAME:SHL‘;AR s MEMBER

(JuD L.)

— e am— b e

X As per Hon'ble Shri R,Rangarajan, tember (Admn,) | X

Mr,V.Venkateswara Rao, learned @ unsel for the

2, This OA is filed for the following |[reliefs

Applicant.

Re5pondent%.

of Order § 7,11.97

Mr,V.Venkafteswara Rao

Mr.V.Bhimakna

A~

To direct the respondents to consiﬁer the cas¢ of the

|

applicant for regularisation of her servides as Tailpring
R |

Instructress and for payment of salary as{per the scple of

pay attached to the said post with all consequentiall benefits,

TJe_~

052




3, When the OA was taken up for hearing t

counsel for the applicant submitted thatshe i

—

this OA Znd approach the appropriate forum,

he leamrmed

ils withdrawing

4, In view of the above submission the OJt\ is disposed of

as Withdrawn. No costs,

T JAI PARAMESHWAR }

7 wﬁwr (Juwil.)

Dated : 7th Novembe;,

( R ,RANGAE

-

Member (A&mn, )

1997

(Dictated in Open

‘\5\ sd

Court‘)’ Xl
R




"

08.1374/96

1.

_srr

The Chief Genszral Manager, T
Doorsanchar Bhevan, Nampally,

The P;eoldmnus A, P Tﬁlecon Circle Welfare Board, H\

Copy tose~

]
|
|

ulE"OmmdPlCaf‘Dﬂo, ) o Clircle, .

tation Road, J%blds, Hydsrabad.,

derabad.,

The Secretary,. Telecom Womens Q330013t10n, circle Offfice,
Hyderabad,’

Ona

One
Ona

One

copy to Mry o Ueqketgsuara Pao, ﬁdUOC@uE, CAT Y,

C{pr tD rlJ-.u u Bhl"’lanﬂ'c'l, Addl Gﬁdﬁo’ CTT-’ Hyda

|
|
/
|
|
J

copy to D.Hﬁ(ﬂ), CAT., Hyug

duplicate copy.

%ydﬁ




L \11"5,7

<
CTYPEO BY
COMPARED gy

CHECKED BY
APRPROVED 8Y

E
- / N
IN THE CENTRAL ADMIMISTRATIVE TRIBUNAL * |
HYDERA 310 S
!
THEZ HOM'BLE SYRT RVRANGARAJAN ; m(A)
AND

THE HON'BLE SHRI'B.5.JAT B7 RS MESHUAR, :

n'(a) 5
Dated: r:?/l( l/q17-

]

ORDER/3UDEHENT

N;&%RTA%ET#TNﬂf“-

8.4 N0, [}];'7¥-lf //é;{;z .

AQ@ittej dnd
Issyed, :

erim Directions
Allewad @

Oisposed of with Bir=ctions
Dismigsad

Dismisked as withdrauwn

Dismissed Por Default
Ordersd

Rejected
No order™as to costs,

YLKR Ii;‘:ourt
= HETRY = : - .ﬁ;

Pl swFE o E

Coniraf Admimcir¥ve Tripgnal

\ | E s (RESPLTCH

| ZONVORE |

gatare Tads W]

HYRERABAD BENCH |

. .






